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na (JRY) w.e.f. the current financial year.
The Stheme is being continued as a com.
panznt of the JRY during the current
iul vear. Sinze thz Scheme has heen
ctly o aart of the employment genc-
1 nrogrammes, wage component of
Pragramme has to he more thay the
fal vomponent, This requirement of
arop-amme cannot be satisfied by dig-
gl wuel s herewells, The progr-am]ne is
acce~dingh- cenfined to open wells only.

As por the suidelines under the Sche-
me, it is tn be taken up only ip those
a~eas where open wells are the cost effec-
tive mods in  comparison to irrieation,
thronel tubz-wells or surfaca horewells,

Numwhoyr 07 A C. Chair Car Coaches in
Moten Gauge and Broad Gsuge Mnos

27450 CURT T, R. BALU. Wil the
Minister ¢ RAILWAYS he plensed to
State:

fav the numhe- of A. ¢ Chair Cor
Cogzies which are in service in Moafre
Caues ang Broad Gauge respectively in
Tamil Madin and

1) war is the amount allotteq for
mansf ot ine AC, Chair Car coaches
in eachy «2otor in Tamil Nadu?

TH™ MIDNSTER OF RAILWAYS
(SHRT OECRGE FERNANDES): (a)
Stutewis:  allotment of coaches is not
dane. Sputha-, Railwaw has 3 M.G. and
{ti B.f3i. A.C. Chair Cars in service in
adldition to < BG. A.C. First cum Chair

Car cochas,
-

(b) The amount i not allotted State-
wise for mancfacturing of  A.C. Chair
Czar coaches.
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Demolition/regularisation of unauthorised
colonies in Delhi

2247, SHRI V. NARAYANASAMY:
Will the Minister of URBAN DEVELOP-
'MENT b2 plaesed to state:

{a) whether it is a fact that the Delhi
Administration have started demolishing
the con«ructions that were carried out in
‘Delhi colonies;

(b) whether it is aiso a fact that the
recple living in colonies have objected to
the some since they arel living in the said
colonies s'nc: long: and

(c) whey steps Government is  taking
for regularising unauthorised censtiuction
in vavieus colonies in Defhi?

THE MINISTER OF URBAN DEVE-

LOPMENT (SHRI MURASCLT MA-
RANY: () 10 (¢) The T.oczl bodies
having jurisdiction have to take action

azainst vnauthorised constreciion and en-
crcachments.  The rerformance of  this
Juty by the Local Bodick is generally op-
po:ed b the peopie involved.

Thers is no proposal unde: considera-
tion of the Gevernmelnt to regularise the
unauthorispd constructions in the various
colonizs of Delhi.

Export of Niger Seeds

2248, SHRT SURENDRA SINGH
THAKUR : Will the Minsier of FOOD
AND CIVIL SUPPLIES be pleased to

state:

va) whether it is a fact that Govern-
ment dzpend on imports of oil-seeds and
edible oils to mset their demand in the
co-un-try;

(b) if so, what are the reasons for ex-
vort of Niger seeds;

[RAJYA SABHA]

128

to Questions

(c) whether Government aie aware of
the fact Niger seeds oil is being ysed in
Avurvedic Medicines which are facing
ucute chortace of Niger seeds oil;

(4) if so, what efforts have been made
by Government to make available the
Niger szeds oil to thel common people and
Ayurvedic medicines manufacturing firms
at reasonable rates; and

(e) whether Govelrnment would put a
ban on the export of Niger «ead due to
its domestic demand?

THE MINISTER OF FOOD AND
CIVIL. sUPPLIES (SHRI NATHU RAM
MIRDHA)Y: (a) As a short tecm mea- |
sure Government i; importing edible oils,
not oilseeds to partly meet the demand
in the country.

(b) Niger seeds mostly crow in tribal-
inhabitat=d ureas. Some quantity of ex-
port of nigerszeds has been ullowed. This
wiil improve the marketability of the
nigerreeds and fn the process will ensure
some ecoromiz benefils to ths tribal peo-
ple.

(¢) 1o 1e)  Government iv rol aware
that nizer ced otl is being uszd in Ayur-
vedic Muolicinas,  Present avuailubility and
orices of nizersced are remonzble and do
not warrant a ban on the export of Niger

“recd.

Increase in the rates of pensions to old
men, women and destitute

2249. SHR! GURUDAS DAS GUPTA:
Will the Minister of WELFARE be pleas-
ed to stater

(a) the rates of pension odmissibie to
old womsn, men_ widows, destituts women
and children and to physically handicap-
ped persons from the Social Welfare De-
partment of the Punjab Govzrnment;

(b) since when these rates have beenin
force;

(c) whether it i3 a fact that representa-
tions were made from time :o time to
the Punjah Government to increase
these rates at least to Rs, 100 p.m.; and



